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Annexure 
 

Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 

(Amount in ₹) 
Sl. 

No. 

Category of creditor Summary of claims 

received 

Summary of claims admitted Amount of 

contingent 

claims 

Amount of 

claims not 

admitted 

Amount of 

claims 

under 

verification 

Details in 

Annexure 

Remarks, if any 

No. 

of 

clai

ms 

Amount No. of 

claims 

Amount of 

claims 
admitted 

1 Secured financial creditors belonging to any class 

of creditors 

       1  

2 Unsecured financial creditors belonging to any 

class of creditors 

       2  

3 Secured financial creditors (other than financial 

creditors belonging to any class of creditors) 

       3  

4 Unsecured financial creditors (other than financial 

creditors belonging to any class of creditors) 
1 23752407

3 

1 237524073 Nil Nil Nil 4  

4a Unsecured financial creditors (other than financial 

creditors belonging to any class of creditors) 
1 54768104

65 

1 2322700000 Nil 315411046
5 

31541104
65 

4 Related Party 

5 Operational creditors (Workmen)        5  

6 Operational creditors (Employees)        6  

7 Operational creditors (Government Dues)        7  

8 Operational creditors (other than Workmen 

andEmployees and Government Dues) 

       8  

9 Other creditors, if any, 

(other than financial creditors and operational 

creditors)  

       9  

Total 2 571,43,3

4,538 

 256,02,24,

073 

 315411046

5 

31541104

65 
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Annexure – 4 

Name of the corporate debtor:Broadband Pacenet India Pvt. Ltd. ; Date of commencement of CIRP: 10/03/2022………………………….; List of creditors as on: 01/06/22 

……………………… 
 

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors) 

(Amount in ₹) 
 

Sl. 

No. 

Name of 

creditor 

Identification 

No. 

Details of claim 

received 

Details of claim admitted Amount of 

contingent 

claim 

Amount of any 

mutual dues, 

that may beset- 

off 

Amount of 

claim not 

admitted 

Amount of 

claim under 

verification 

Remarks, if 

any 

Date of 

receipt 

Amount 

claimed 

Amount of 

claim 

admitted 

Nature of 

claim 

Amount 

covered by 

guarantee 

Whether 

related 

party? 

% of voting 

share in CoC 

1. Reliance 

Commercial 

Finance 

Ltd. 

U66010MH200
0PLC128301 
 

31/03/22 237524
073 

2375240
73 

FC N/a No 100% Nil Nil Nil Nil  

2 Steller 

Interactive 

Media Pvt. 

Ltd. 

U72900MH200
0PTC129508 
 

25/04/22 547681
0465 

2322700
000 

FC N/a Yes 00 Nil Nil 31541104
65 

31541104
65 

Related Party 

               

               

               

 


